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TH ATARAAT & STl T ATAT 1 T G TTSTAT 3T 37T AT ITASH & 31T TG AT<h ZILT TeTH
ITFARTEY o IF Ieciterd dratad § IRt ALrerr & ST aehar 2

TTLAT

[T ST § FTATGH-ET (T FTEHT) FATE A ThGA AT TS b QUL ATHF AT
TRESHT F o srferrger i staaTett @mT afga ar suw AR g @ dfer e,

et &7 A g g

Y g T T AT AT T T A O G&dT qTHA
(& )
EEDl FIT

1 FTCHT FT 243 100.00
2 GICRT FAT 245 100.00
3 FTCHT FT 246 100.00
4 GICRT FAT 226 653.00
5 FTCHT FT 199 100.00
6 FTCHT FT 205 100.00
7 GICRT FT 278 100.00
8 FTCHT FT 230 100.00
9 GICRT FAT 229 100.00
10 FTHT FT 225 100.00
11 Gt FAT 239 100.00
12 Gt FAT 240 100.00
13 FTHT FT 231 100.00
14 Gt FAT 228 100.00
15 FTHT FT 209 100.00
16 ElSal FIT 227 100.00

¥ 2153.00

FH &A1 TGN T AT T T ATH G AT qARA
(@ A=)
TCHT ArETHET

1 ERED AETIET 29 170.00
2 & AETHET 57 237.00
3 =EEq] AGTHET 58 263.00
4 ERET AETHET 62 805.00
5 =EEq] AGTHET 63 229.00
6 ERET AETHET 149 386.00
7 & ArETHET 191 12748.00
8 G AETHET 122 100.00
9 GIRT AETHET 72 100.00
10 GICHRT AGTHET 73 100.00
11 G AETHET 120 100.00
12 FEET) AGTHET 121 100.00
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13 ES AETET 67 100.00
14 ERED AETHET 164 100.00
15 ERED AETHET 69 100.00
16 EGS ArETET 70 100.00
17 ZTCHT AETHET 157 100.00
18 FIEHT ArETIET 6 100.00
19 ERED AETHET 8 100.00
20 EGS ArETHET 59 100.00
21 EARED ArETIET 148 100.00
22 ERED AETHET 55 628.00
23 EGS ArETET 163 5393.00
24 ERED AETHET 201 102.00
25 FTHT AETIET 203 1628.00
26 ERED AETHET 119 100.00
27 ERED AETHET 71 100.00
28 FTHT AETIET 156 100.00
29 ERED AETHET 158 100.00
30 FTHT AETIET 7 100.00

FA 24489.00

TH &A1 TgHIA T ATH UTH T AH Qg & T qARA
(& D)
ZTCHT REIRCELS

1 ERE EIREIS 45 2958.00
2 EED GEIEELE] 46 1482.00
3 FIHT EIREILS 58 240.00
4 ERE EIREIS 61 1705.00
5 EED GEIEELE] 62 447.00
6 FIHT EIREIS 83 1325.00
7 EEa BEIRELE 151 604.00
8 ERED EIREIS 152 578.00
9 ES SELRELS 153 887.00
10 ES SELRELS 154 250.00
11 TCHT EIREIS 158 1719.00
12 ERED SELRELS 268 103.00
13 TCHT EIREIS 269 402.00
14 ERED SELRELS 270 506.00
15 TCHT EIREIS 278 365.00
16 TCHT EIREIS 279 385.00
17 ERED GELEELS 280 131.00
18 ERED EIREIS 281 217.00
19 EGS SELRELS 404 2361.00
20 ERED EEIREIS 406 1678.00
21 ERED SELRELS 407 1808.00
22 RG] TAT g 408 1514.00
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23 ES TAT 2raTe 409 1208.00
24 ERED EEIREIS 410 1217.00
25 ERED EEIREIS 209 100.00
26 EGS TAT 2raTe 219 100.00
27 ERED EEIREIS 267 100.00
28 FIEHT TAT 2raTe 16 100.00
29 ERED EEIREIS 208 100.00
30 EGS TAT 2raTe 411 100.00
31 FIEHT TAT 2raTe 10 100.00
32 ERED EEIREIS 15 1293.00
33 EGS TAT 2raTe 17 670.00
34 ERED EIRCELS 18 1602.00
35 FTHT SEIREIE 216 233.00
36 ERED EIRCEILS 218 146.00
37 ERED EIRELS 285 1650.00
38 ERCD EIREIS 206 275.00
39 ERED EIRCEILS 210 100.00
40 FTHT SEIREIE 207 100.00
41 ERED EIRCELS 159 100.00
42 TCHT REIRCELS 19 100.00
43 FTHT SEIREIE 12 100.00
44 EED GEIEELE] 13 100.00
45 FIHT SEIREIE 11 100.00
46 EEa BEIRELE 14 100.00
47 ZTCHT REIRCELS 20 100.00
48 EED GEIEELS 412 303.00

FA 31862.00

Y IeqT TGN T AT T T A9 o e T SERT]
(SR )
ARG TS

1 ES TS 212 100.00
2 ES TS 213 100.00
3 FIHT TS 5 100.00
4 ES TS 6 100.00
5 FIHT TS 8 100.00
6 ES TS 11 100.00
7 FIHT TS 56 100.00
8 FIHT ST 23 100.00
9 ES TS 32 100.00
10 ERED TS 483 4510.00
11 ERED TS 484 490.00
12 ERED TS 189 100.00
13 EGS TS 190 100.00
14 ERED TS 191 100.00
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15 ES TS 192 100.00
16 ERED TS 193 100.00
17 ERED TS 194 100.00
18 EGS TS 205 100.00
19 ERED TS 206 100.00
20 FIEHT TS 202 100.00
21 ERED TS 207 100.00
22 EARED TS 208 100.00
23 FIEHT TS 209 100.00
24 ERED TS 210 100.00
25 EGS TS 211 100.00
26 EEa TS 215 100.00
27 ERED TS 217 100.00
28 EEa TS 9 100.00
29 EEa TS 27 100.00
30 FTHT TS 19 100.00
31 EEa TS 20 100.00
32 FTHT TS 21 100.00
33 EEa TS 22 100.00
34 FTHT TS 26 100.00
35 FTHT TS 25 100.00
36 EED TSI 29 100.00
37 FIHT TS 30 100.00
38 EEa TSI 31 100.00
39 FIHT TS 35 100.00
40 EED TSI 507 100.00
41 EEa TSI 218 100.00
42 ERED ST 216 100.00
FA : 9000.00
Y I T TGN T AT T T A9 o e T SERT]
(SR )
GILehT ar=g

1 FIHT AT 533 3201.00
2 ES AT 534 100.00
3 FIHT AT 560 100.00
4 ES =g 559 100.00
5 FIHT AT 658 100.00
6 FIHT ATy 654 100.00
7 ES AT 652 100.00
8 ERED AT 648 100.00
9 EGS ATy 642 100.00
10 ERED AT 641 100.00
11 ERED ATy 529 100.00
12 ERED ATy 537 100.00
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13 ES =g 553 100.00
14 FTHT AT 661 100.00
15 FTCHT AT 663 100.00
16 EGS =g 665 100.00
17 FTCHT AT 666 100.00
18 FIEHT AT 535 9274.00
19 FTCHT AT, 561 11167.00
20 EGS ATy 703 4800.00
21 EARED =g 660 100.00
22 FTCHT AT, 653 100.00
23 EGS ATy 640 100.00
24 ERED =g 530 100.00
25 FTHT ATy 531 100.00
26 ERED =g 532 100.00
27 ERED =g 538 100.00
28 FTHT ATy 541 100.00
29 ERED =g 542 100.00
30 FTHT ATy 543 100.00
31 ERED ATy 554 100.00
32 FTHT ATy 664 100.00
33 FTHT ATy 667 100.00
34 ERED =g 670 100.00
35 FIHT AT 669 100.00
36 ERED =g 555 100.00
37 FIHT ATy 528 100.00

FA - 31742.00

FH &A1 TGN T AT T T ATH G AT qARA

(@R A=)
RGO TJEHET
1 FIHT EREIRIN 292 966.00
2 ES EREIRIN 293 2999.00
3 & FLEAT 294 2141.00
4 ERED ERSIR 298 1342.00
5 ES EREIRIN 300 316.00
6 ERED ERSIR 303 1494.00
7 ES ERSIRIN 336 1329.00
8 ERED ERSIR 517 265.00
9 ERED FJLEAT 518 1344.00
10 & FLEAT 523 777.00
11 TCHT FJLEAT 526 675.00
12 RG] FLEAT 527 214.00
13 ERED FJLEAT 651 2034.00
14 RG] FLEAT 659 147.00
15 EGS EREIRIN 662 337.00
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16 ES EREIRIN 677 615.00
17 ZTCHT FJLEAT 334 876.00
18 ZTCHT FJLEAT 344 1345.00
19 EGS EREIRIN 312 100.00
20 ERED FJLEAT 310 1573.00
21 ERCD ERSIR 311 1276.00
22 ERED FJLEAT 313 142.00
23 ERCD ERSIR 332 719.00
24 ERCD ERSIR 333 367.00
25 RGO FJLEAT 335 741.00
26 ERCD ERSIR 338 1447.00
27 ERED EREIR I 515 245.00
28 ERCD FJLEAT 516 395.00
29 ERED EREIR I 661 470.00
30 ERED EREIR I 367 767.00
31 ERCD FJLEAT 379 276.00
32 ERED EREIR I 519 341.00
33 FTHT EREIRIN 632 400.00
34 ERED EREIR I 660 1072.00
35 FTHT EREIRIN 299 100.00
36 FTHT EREIRIN 2 328.00

FA 29975.00

[®1. 9. E-738029]
TSIeg THTY, H&F TRATSAT Ta4F [HT
MINISTRY OF RAILWAYS
[Western Railway (Construction Organization)]
NOTIFICATION
Mumbai, the 28th April, 2026

G.S.R. 320(E).—In exercise of the powers conferred by sub-section(I) of section 20A of the Railways Act,
1989(24 of 1989) (hereinafter referred in as the said Act), the Central Government after being satisfied that for the public
purpose, the land, the brief description of which has given in the schedule annexed hereto, is required for execution of
the Special Railway Project, namely, Kanalus-Okha (Devbhumi Dwarka) Doubling of Broad Gauge single line in

District Devbhumi Dwarka in the State of Gujarat, hereby declares its intention to acquire such land:

Any person interested in the said land may, within a period of thirty days from the date of publication of this
notification in the Official Gazette, raise objection to the acquisition and use of such land for a foresaid purpose under
sub-section (1) of section 20D of the said Act:

Every such objection shall be made to the competent authority, namely, Prant Officer- Dwarka, District
Devbhumi Dwarka, in writing and shall set out the grounds thereof and the competent authority shall give the objector
an opportunity of being heard, either in person or by legal practitioner and may, after hearing all such objections and
after making such further enquiry, if any as the competent authority thinks necessary, by order, either allow or disallow

the objections.

Any order made by the competent authority under sub-section (II) of section 20(D) of the said act shall be final.
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The land plans and other details of the land covered under this notification are available and can be inspected

by the interested person at the aforesaid office of the competent authority.
SCHEDULE

Brief description of the land to be acquired with or without structure for the Special Railway Project namely:

Kanalus-Okha (Devbhoomi Dwarka) doubling of Broad-Gauge single line in the state of Gujarat.

Name of District: Devbhumi Dwarka

Sr. No. Name of Taluka Village Name Survey No. Area of Land to be
Acquire (in Sqm.)
Dwarka Kuranga

1 Dwarka Kuranga 243 100.00
2 Dwarka Kuranga 245 100.00
3 Dwarka Kuranga 246 100.00
4 Dwarka Kuranga 226 653.00
5 Dwarka Kuranga 199 100.00
6 Dwarka Kuranga 205 100.00
7 Dwarka Kuranga 278 100.00
8 Dwarka Kuranga 230 100.00
9 Dwarka Kuranga 229 100.00
10 Dwarka Kuranga 225 100.00
11 Dwarka Kuranga 239 100.00
12 Dwarka Kuranga 240 100.00
13 Dwarka Kuranga 231 100.00
14 Dwarka Kuranga 228 100.00
15 Dwarka Kuranga 209 100.00
16 Dwarka Kuranga 227 100.00
TOTAL 2153.00

Sr. No. Name of Taluka Village Name Survey No. Area of Land to be

Acquire (in Sqm.)

Dwarka Okhamadhi

1 Dwarka Okhamadhi 29 170.00
2 Dwarka Okhamadhi 57 237.00
3 Dwarka Okhamadhi 58 263.00
4 Dwarka Okhamadhi 62 805.00
5 Dwarka Okhamadhi 63 229.00
6 Dwarka Okhamadhi 149 386.00
7 Dwarka Okhamadhi 191 12748.00
8 Dwarka Okhamadhi 122 100.00
9 Dwarka Okhamadhi 72 100.00
10 Dwarka Okhamadhi 73 100.00
11 Dwarka Okhamadhi 120 100.00
12 Dwarka Okhamadhi 121 100.00
13 Dwarka Okhamadhi 67 100.00
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HILT =T TSI AT

14 Dwarka Okhamadhi 164 100.00
15 Dwarka Okhamadhi 69 100.00
16 Dwarka Okhamadhi 70 100.00
17 Dwarka Okhamadhi 157 100.00
18 Dwarka Okhamadhi 6 100.00
19 Dwarka Okhamadhi 8 100.00
20 Dwarka Okhamadhi 59 100.00
21 Dwarka Okhamadhi 148 100.00
22 Dwarka Okhamadhi 55 628.00
23 Dwarka Okhamadhi 163 5393.00
24 Dwarka Okhamadhi 201 102.00
25 Dwarka Okhamadhi 203 1628.00
26 Dwarka Okhamadhi 119 100.00
27 Dwarka Okhamadhi 71 100.00
28 Dwarka Okhamadhi 156 100.00
29 Dwarka Okhamadhi 158 100.00
30 Dwarka Okhamadhi 7 100.00
TOTAL 24489.00
Sr. No. Name of Taluka Village Name Survey No. Area of Land to be
Acquire (in Sqm.)
Dwarka Navi Dhrevad

1 Dwarka Navi Dhrevad 45 2958.00
2 Dwarka Navi Dhrevad 46 1482.00
3 Dwarka Navi Dhrevad 58 240.00
4 Dwarka Navi Dhrevad 61 1705.00
5 Dwarka Navi Dhrevad 62 447.00
6 Dwarka Navi Dhrevad 83 1325.00
7 Dwarka Navi Dhrevad 151 604.00
8 Dwarka Navi Dhrevad 152 578.00
9 Dwarka Navi Dhrevad 153 887.00
10 Dwarka Navi Dhrevad 154 250.00
11 Dwarka Navi Dhrevad 158 1719.00
12 Dwarka Navi Dhrevad 268 103.00
13 Dwarka Navi Dhrevad 269 402.00
14 Dwarka Navi Dhrevad 270 506.00
15 Dwarka Navi Dhrevad 278 365.00
16 Dwarka Navi Dhrevad 279 385.00
17 Dwarka Navi Dhrevad 280 131.00
18 Dwarka Navi Dhrevad 281 217.00
19 Dwarka Navi Dhrevad 404 2361.00
20 Dwarka Navi Dhrevad 406 1678.00
21 Dwarka Navi Dhrevad 407 1808.00
22 Dwarka Navi Dhrevad 408 1514.00
23 Dwarka Navi Dhrevad 409 1208.00
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24 Dwarka Navi Dhrevad 410 1217.00
25 Dwarka Navi Dhrevad 209 100.00
26 Dwarka Navi Dhrevad 219 100.00
27 Dwarka Navi Dhrevad 267 100.00
28 Dwarka Navi Dhrevad 16 100.00
29 Dwarka Navi Dhrevad 208 100.00
30 Dwarka Navi Dhrevad 411 100.00
31 Dwarka Navi Dhrevad 10 100.00
32 Dwarka Navi Dhrevad 15 1293.00
33 Dwarka Navi Dhrevad 17 670.00
34 Dwarka Navi Dhrevad 18 1602.00
35 Dwarka Navi Dhrevad 216 233.00
36 Dwarka Navi Dhrevad 218 146.00
37 Dwarka Navi Dhrevad 285 1650.00
38 Dwarka Navi Dhrevad 206 275.00
39 Dwarka Navi Dhrevad 210 100.00
40 Dwarka Navi Dhrevad 207 100.00
41 Dwarka Navi Dhrevad 159 100.00
42 Dwarka Navi Dhrevad 19 100.00
43 Dwarka Navi Dhrevad 12 100.00
44 Dwarka Navi Dhrevad 13 100.00
45 Dwarka Navi Dhrevad 11 100.00
46 Dwarka Navi Dhrevad 14 100.00
47 Dwarka Navi Dhrevad 20 100.00
48 Dwarka Navi Dhrevad 412 303.00
TOTAL 31862.00
Sr. No. Name of Taluka Village Name Survey No. Area of Land to be
Acquire (in Sqm.)
Dwarka Gorinja

1 Dwarka Gorinja 212 100.00
2 Dwarka Gorinja 213 100.00
3 Dwarka Gorinja 5 100.00
4 Dwarka Gorinja 6 100.00
5 Dwarka Gorinja 8 100.00
6 Dwarka Gorinja 11 100.00
7 Dwarka Gorinja 56 100.00
8 Dwarka Gorinja 23 100.00
9 Dwarka Gorinja 32 100.00
10 Dwarka Gorinja 483 4510.00
11 Dwarka Gorinja 484 490.00
12 Dwarka Gorinja 189 100.00
13 Dwarka Gorinja 190 100.00
14 Dwarka Gorinja 191 100.00
15 Dwarka Gorinja 192 100.00
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16 Dwarka Gorinja 193 100.00
17 Dwarka Gorinja 194 100.00
18 Dwarka Gorinja 205 100.00
19 Dwarka Gorinja 206 100.00
20 Dwarka Gorinja 202 100.00
21 Dwarka Gorinja 207 100.00
22 Dwarka Gorinja 208 100.00
23 Dwarka Gorinja 209 100.00
24 Dwarka Gorinja 210 100.00
25 Dwarka Gorinja 211 100.00
26 Dwarka Gorinja 215 100.00
27 Dwarka Gorinja 217 100.00
28 Dwarka Gorinja 9 100.00
29 Dwarka Gorinja 27 100.00
30 Dwarka Gorinja 19 100.00
31 Dwarka Gorinja 20 100.00
32 Dwarka Gorinja 21 100.00
33 Dwarka Gorinja 22 100.00
34 Dwarka Gorinja 26 100.00
35 Dwarka Gorinja 25 100.00
36 Dwarka Gorinja 29 100.00
37 Dwarka Gorinja 30 100.00
38 Dwarka Gorinja 31 100.00
39 Dwarka Gorinja 35 100.00
40 Dwarka Gorinja 507 100.00
41 Dwarka Gorinja 218 100.00
42 Dwarka Gorinja 216 100.00
TOTAL 9000.00
Sr. No. Name of Taluka Village Name Survey No. Area of Land to be
Acquire (in Sqm.)
Dwarka Vachchhu

1 Dwarka Vachchhu 533 3201.00
2 Dwarka Vachchhu 534 100.00
3 Dwarka Vachchhu 560 100.00
4 Dwarka Vachchhu 559 100.00
5 Dwarka Vachchhu 658 100.00
6 Dwarka Vachchhu 654 100.00
7 Dwarka Vachchhu 652 100.00
8 Dwarka Vachchhu 648 100.00
9 Dwarka Vachchhu 642 100.00
10 Dwarka Vachchhu 641 100.00
11 Dwarka Vachchhu 529 100.00
12 Dwarka Vachchhu 537 100.00
13 Dwarka Vachchhu 553 100.00
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14 Dwarka Vachchhu 661 100.00
15 Dwarka Vachchhu 663 100.00
16 Dwarka Vachchhu 665 100.00
17 Dwarka Vachchhu 666 100.00
18 Dwarka Vachchhu 535 9274.00
19 Dwarka Vachchhu 561 11167.00
20 Dwarka Vachchhu 703 4800.00
21 Dwarka Vachchhu 660 100.00
22 Dwarka Vachchhu 653 100.00
23 Dwarka Vachchhu 640 100.00
24 Dwarka Vachchhu 530 100.00
25 Dwarka Vachchhu 531 100.00
26 Dwarka Vachchhu 532 100.00
27 Dwarka Vachchhu 538 100.00
28 Dwarka Vachchhu 541 100.00
29 Dwarka Vachchhu 542 100.00
30 Dwarka Vachchhu 543 100.00
31 Dwarka Vachchhu 554 100.00
32 Dwarka Vachchhu 664 100.00
33 Dwarka Vachchhu 667 100.00
34 Dwarka Vachchhu 670 100.00
35 Dwarka Vachchhu 669 100.00
36 Dwarka Vachchhu 555 100.00
37 Dwarka Vachchhu 528 100.00
TOTAL 31742.00
Sr. No. Name of Taluka Village Name Survey No. Area of Land to be
Acquire (in Sqm.)
Dwarka Baradiya

1 Dwarka Baradiya 292 966.00
2 Dwarka Baradiya 293 2999.00
3 Dwarka Baradiya 294 2141.00
4 Dwarka Baradiya 298 1342.00
5 Dwarka Baradiya 300 316.00
6 Dwarka Baradiya 303 1494.00
7 Dwarka Baradiya 336 1329.00
8 Dwarka Baradiya 517 265.00
9 Dwarka Baradiya 518 1344.00
10 Dwarka Baradiya 523 777.00
11 Dwarka Baradiya 526 675.00
12 Dwarka Baradiya 527 214.00
13 Dwarka Baradiya 651 2034.00
14 Dwarka Baradiya 659 147.00
15 Dwarka Baradiya 662 337.00
16 Dwarka Baradiya 677 615.00
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17 Dwarka Baradiya 334 876.00
18 Dwarka Baradiya 344 1345.00
19 Dwarka Baradiya 312 100.00
20 Dwarka Baradiya 310 1573.00
21 Dwarka Baradiya 311 1276.00
22 Dwarka Baradiya 313 142.00
23 Dwarka Baradiya 332 719.00
24 Dwarka Baradiya 333 367.00
25 Dwarka Baradiya 335 741.00
26 Dwarka Baradiya 338 1447.00
27 Dwarka Baradiya 515 245.00
28 Dwarka Baradiya 516 395.00
29 Dwarka Baradiya 661 470.00
30 Dwarka Baradiya 367 767.00
31 Dwarka Baradiya 379 276.00
32 Dwarka Baradiya 519 341.00
33 Dwarka Baradiya 632 400.00
34 Dwarka Baradiya 660 1072.00
35 Dwarka Baradiya 299 100.00
36 Dwarka Baradiya 2 328.00

TOTAL 29975.00

[F. No. E-738029]

RAJENDRA KUMAR, Chief Project Managar /C
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